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Assessment Year : 2013-14   

 

Mr. Muniraju, 
No.439, Doddbale Village, 
Kengeri Hobli, 
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PAN – BNLPM 2151 F 

 
 
 

Vs. 

The Pr. Commissioner of 
Income-Tax,  
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Assessee by : Shri Sandeep Chalapathy, C.A  

Revenue by : Ms. Neera Malhotra, CIT (DR) 

 

Date of Hearing : 17-08-2021 

Date of Pronouncement :  18-08-2021 

ORDER 

PER BEENA PILLAI, JUDICIAL MEMBER 

Present appeal by the assessee has been filed against order 

dated 21/3/2018 passed by CIT, Bengaluru-3, Benagaluru for 

assessment year  2013-14. 

2. The appeal against the order u/s 143(3) r.w.s 263 of the Act 

for the same asst. year was also pending before this Hon’ble 

Tribunal in ITA No. was 21/Bang/2020.  It has been submitted 

by the Ld.AR that ITA No.21/Bang/2020 for asst. year 2013-14 

stands withdrawn pursuant to assessee opting for VSVS 2020 
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vide order dated 9/3/2021.  It has been thus submitted the 

present appeal becomes infructuous. 

3.    We heard Ld D.R, who did not object to the prayer of the 

assessee to withdraw the present appeal. Based on the 

submissions made by Ld.AR, the present appeal is allowed to be 

withdrawn.  

4.     In the result, the appeal of the assessee is dismissed as 

withdrawn. 

         Order pronounced in the open court on 18th Aug, 2021 

     Sd/-        Sd/- 
(CHANDRA POOJARI)                             (BEENA PILLAI)                     
Accountant Member                       Judicial Member  
Bangalore,  
Dated, the 18th Aug, 2021 
/Vms/ 
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